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MR. SPEAKER : The result* of the

division is : Ayes—134 ; Noes—241.
‘Noes” have it ; the ‘Noes’ have it.

The motion was negatived,

19 30 hrs,

The

STATEMENT RE : DR. DHARMA TEJA

THE MINISTER OF PARLIAMEN.

TARY AFFAIRS,

AND SHIPPING &

TRANSPORT (SHRI RAGHU RAMAIAH);
Sir, this afiernoon Dr, Ram Subbag Singh

alleged that certain
Dharma Teja were destroyed.

papers relating to

DR. RAM SUBHAG SINGH (Buxar) :

They have all been desiroyed,

SHRI RAGHU RAMAIAH : 1 would
like to deny this allegation. There is abso-

lutely no truth in it.

The papers are in

proper custody and there is no tiuth what-

soever in this allegation,

*The I'ollo\;;_nl -Member-!. also recorded their votes :

AYES : Sarvasbri Ram Sewak Yaduv, Beni
Tarkeshwari Sinha ;

Shankar Sharma

NOES : Sarvashri Mubammad Sheriff and Ramachandra J. Amin,

and Shrimati
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(st)
DR. RAM SUBHAG SINGH : I challe- 19.33 hrs.
pge it. They have all been destroyed ........

(Incerruption). The Lok Sabha then adjourned till Eleven
the Ci
MR. PEAKER : The House stands ‘g:ﬂmf ;‘fw’;’; g:f:)‘” July 30, 1970/
adjourned till 11 A, M. tomorrow. . i .
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